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ORDER

Ld. Pr. CS for the operational creditor and the Ld.

Advocates for the corporate debtor is present.

Ld. Pr. CS for the operational creditor sought leave of
the Court to submit rejoinder to the reply affidavit filed by the
corporate debtor and served on her today. Prayer is allowed.

3 days’' time is allowed to submit rejoinder, if any.

List it on 13//02/2018. et

“(Jinan KR.)
Member (J)




